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has been made clear that the Central
Govenrment proposes to settle the
dispute after obtaining the opinion of the
Supreme Court and in terms of the said
opinion.
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ersons Allotted Gas Agencies and Petrol
Pump Outlcts

2892. DR. SANJAYA SINH: Will the
Minister  of
NATURAL GAS be pleased to- state:

(a) What are the names and: other
details of the persons who have been
allotted Gas Agencies and Petrol Pump
outlets on the basis of advertissment
issued in the newspapers during the
period from 1st January to 31st October,
1993; and

(b) What are the names of the
persons who were allotted Gas Agencies
and Petrol Pump outlets from the
discretionary quota of the Minister
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alongwith the grounds for making such-

allotment in each case during the period
from January to October, 19937

THE MINISTER OF STATE OF
THE MINISTRY OF PETROLEUM
AND NATURAL GAS (CAPTAIN
SATISH SHARMA): (a) and (b) During
the period January-October, 1993, - Oil
Marketing Companies have awarded 340
retail outlet dealer-ships and 45 LPG
distributorships in different States/UTs

on the basis of advertisement of the

locations and interviews of the eligible
candidates by the Oil Selection Boards.

During the same period, Government
have allotied 41 retail outlet dealerships

and 64 LPG distributorships under .its

discretionary powers on compassionate
grounds  keeping in  view the
circumstances of each case, including the
recommendations of Members of
Parliament and other V.I.Ps.



